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ODISHA MINING CORPORATION LIMITED s
OMC House, Bhubaneswar-751001,0disha, n'
CIN: U131000R1956SGC000313, www.omcltd.in

E-auction Notice (19.02.2024 — 155th & 156th E-auction)
IRON ORE CLO & FINES

The Odisha Mining Corporation Ltd intends to sell various grades of Iron ore CLO & Fines produced at
Daitari and Gandhamardan Regions (Block-A & B) and Guali, Jilling Langalota, Tiringpahar,
Khandbandh, Banspani, Unchabali (Mahaparbat) & Roida ‘C’ Mines of Barbil Region in Keonjhar
District and Khandadhar/Kurmitar Mines under Koira Region in Sundargarh District, Odisha through
e-auction which will be conducted by MSTC Ltd. The e-auction shall be held from 11.00 A.M.

NOTICE

NOTICE is hereby given that the Certificate (s) for Undrmen
Equity Shares Nos. 225 of Larsen & Toubro Ltd sanding in the
(s} of DOLAT PATEL AND MAYA PATEL has/have been lost or mislaid
and the undersigned has / have applied to the Company 1o issue
duplicate Certificate (s) for the said shares. Any person who has any
claim in respect of the said shares should write to our Registra, KFin
Technologies Limited. Selenium Tower B, Plot 31-32,
Ganchibowli, Financial District, Hyderabad-500032 within one
month from this date else the company will proceed to issue
duplicate Certificate(s).

Name of Shase Holders : DOLAT PATEL AND MAYA PATEL
FOLIO NO. [CERTI ND. |SHARES| DIST NO FROM TOD

to 2.00 P.M on 19.02.2024.

OIPR/30005/13/0277/2324

For details, please visit the website of MSTC i.e. www.mstcecommerce.com
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CLASSIFIEDS

OTHER

CLASSIFIEDS
CHANGE OF NAME

I, NEEMESHKUMAR R
MAHETA alias NEEMESH
MAHETA 5/0 RATILAL
KEVALDAS MAHETA
R/0-501 Yashoda-Bhvan
Nadiadwala Colony No.2
SV Road Malad West
Dely Mumbai
Maharashtra-400064
have changed my name
to NIMESH MEHTA.

00407 14752-2

| IGVLAY DILIP NILEKAR
S0 DILIP NILEKAR R/O
Vijaydurg Lic Colony
Kailash Nagar Nanded
Maharashtra-431605
have changed my minor
son's name TEJAS
DIGVIJAY NILEKAR to
BALRAM DIGVLIAY
NILEKAR aged-1-Years.

00407 14752-2

| RAJUL VIKRAM PATEL
alias RAJUL HARKISHAN
KAPADIA DD
HARKISHAMN KAPADIA
WO VIKRAM HKANTILAL
PATEL R/D E-7/4th-Floor
Beén Newis Bhulabhai
Desal Road Cumballa
Hill, Mumbai
Maharashtra-400026
have changed my name
to RAJUL HARKISHAN
HKAPADIA.

00407147521

| SAMPA SUNANDA
MITRA alias SAMPA
DASGUPTA DO SUNIL
KUMAR DASGUPTA WO
SUNANDA MITRA R/D
Flat-No. 1502-E Wing JK
Iris Mira-Road, East-
Ghodbunder Road
Mira-Bhayander Thane
Maharashtra- 401107,
have changed my name
to SAMPA DASGUPTA.

00407147524
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190756 | 25 | 140250246 | 140250270
319599 | 50 | 574263941 | 574263990
GENERAL MANAGER (S&M) 424118 | 50 | 616B62764 | 616862813
1335499 | 75 | 1392562621 | 1392562695
TOTAL | 225

Date : 17.2.24
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Motice s hereby given that the Certificate(s) for the under mentioned Equity
Shares of THE SUPREME INDUSTRIES LTD have been lost / misplaced and the
holderis) / purchaser{s) of the said Equity Shares have apphied to the Company THE
SUPREME INDUSTRIES LTD to issue duplicate Share Certificate(s). Any person who
has a claim in respect of the said Sharas should lodge the same with the Company THE
SUPREME INDUSTRIES LTD at its Registered Office 612, Raheja Chambers, Nariman
Point, Mumbai, Maharashtra, 400021 within 21 days from this date else the Company
will procead to issue duplicate certificate(s) to the aforesaid applicants KALPANA
HARTIH MANIYAR & JAYASHREE KUMARPAL SHAH without any further intimation.

FOLID MAME OF MO OF | Distinctive Nos. | Certificate
NO SHARE HOLDER SHARES | FROM T0 Mos,
J9604 |KALPANA KUMARPAL SHAH | 1370 3582786 TO BAT4
& JAYASHREE KUMARPAL 3584155
SHAH
KALPAMA KARTIE MANIYAR THE SUPREME INDUSTRIES LTD
JAYASHREE KUMARPAL SHAH Office 612, Rahaja Chambers, Nariman Point,
Dated: 17.2.2024 Mumbai, Maharashira, 400021

Place : Mandvi (Kutch)
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LOST OF SHARES

Notice is hereby given that Share Cert. No.103657,
205032 for 71 share(s) bearing Dist. N0.33979221-
33979260, 131826289-131826319 of Ultratech
Cement Ltd., having its Registered Office atB Wing,
Ahura Centre, 2nd Floor, Mahakali Caves Road,
Andheri East, Mumbai, Maharashtra, 400093
registered in the name(s) of Tarang Kapoor
has/have been lost.

I/We have now applied to the company for issue off
duplicate share certificate(s) in lieu of the above.
Any person having any objection to the issue of
duplicate share certificate(s) in lieu of said original
share certificate(s), is requested to lodge his/her
objection thereto with the company at the above
address or with their Registrars, KFin Technologies
Ltd, Karvy Selenium, Tower- B, Plot No. 31 & 32,
Financial district, Nanakramguda, Serilingampally
Mandal, Hyderabad, Telangana, 500032, in writing,
within 15 days from the date of publication of this|

Notice Name & Address of the Share Holder
Tarang Kapoor
Place: Delhi 13/450 Outer Ring Road

Date: 16/02/2024  Sunder Vihar Delhi 110087

FORM A
PUBLIC ANNOUNCEMENT
{Regulation 14 of the Insolvency and Bankruptcy Board of India
(Moluntary Liguidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

RENAISSANCE INVESTMENT SOLUTIONS ARC PRIVATE LIMITED

1. Name of Corporate Person RENAISSANCE INVESTMENT SOLUTIONS ARC PRIVATE LINITED
% | Diake of ncorporfion of Corporats Person Oclober 28, 2020

& | dartharity undar which Carperate F'.aguslrar of Companies, Mumba
Parzon 5 incofparated inagatanad
4. Corporate idenfity number | Amiiad lisbiily
|identity number of Corporabe Person
& | Addrass ol tha ragistarad Office and A 4011402, 4tk Floge, Dedphi, Orchard Aveniue,
Principal office (# -Hf'_.ll'\.ll L..r.lL{alE'?-:II‘SJ:I'I P, Mun'l:u:u 4:-30?'5 rn.n!-ﬂnarasﬂra
.| Liguidation commencement date af ‘February 15, 2024
| Corporate Person
7.\ Mame, adovess, emall addness, teleghone  Name: Kumudini Dinesh Bhalerao
rumber and the regstration numbar of  Address: Ecstasy, B03/804, 8th Floor, City of Joy.
the Liquidatar J.5.0 Road, Mukind (W) Murmbai- 400080
Email : kumudinparanjape@@mmic.in
Telephone: +81 9819087717
Regn.MNo: [BBITPA-DDZTP-NODIE9:2017-18M1 0242
AFA Valid Upto: 290012025
3 Last dade for submission of daims March 16, 2024

Nolica & haral:ff giver! tha! Renaissance nvestment Solutions ARC Private Limited has commenced
valurtary bquidatian an Febeuary 15, 2024,

The staxzhoiders of Renaissance Investment Solufions ARG Private Limited are heretry calied upon
to submi procd of ther claims, on or before March 16, 2024, o the Eguidaiar at the address mentionad
agamnslibem 7.

The financial creditors shall submit thesr proal of ciaims by elzciranic means anly, 81 ofher stakeheidars
may subemilthe praofof diams in persen, by post or by aleclrores means.

Submission of false or misleading preofs of claim shall atbract penalties. Sdi-

Kumudini Dinesh Bhalerao
Liguidator, Renaissance Investmeant Solutions ARC Private Limited

| UBSOOONMHZIZ0PTC38936

Date: 16.02 2024 Registration No: IBBI/IPA-002/1P-NDD0SSI2017-18110242
Place: Muriai AFA Valid Upte: 29101/2025
FORBES & COMPANY LIMITED

CIN: L17110MH1319PLC 000G 28
Reqgisterad Office: Forbes® Bullding, Charanjit Ral Marg, Ferl Mumbai £00 001
Tel No: +31 22 6135 8900, Fax No: +81 22 6135 8801,
Website: www.forbes.coin  Email: investor refations@forbes.co.m

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

LALIT POLYESTER PRIVATE LIMITED (IN LIQUIDATION)

”lr,_h. Lothrud,
grmail, com

Liguidator Add 52 Pho . 107, ahatma 50
Puimie 'i-ﬁ 13ia; Ermail — anily

E-Auction Sale Notice

Notice is hergby given to the pubdic in general under the Insolvency and Bankruptoy
Code, 2016 and the Regulations there under, that the Process for Sale of Lalit Pobyesber
Private Lirnited {LPPL) [[In Liquidation) {Corparate Debtor) will be carried out by adopting
following methods simultanaously viz.
a) To sl LPPL as a going concern,
b) To selithe assets of LPFL

i. Sale ofall assets of LPPL, collectivehy, asa one black,

i, Sale of the assets of LPPL in fallowing blacks; -

- Piece of land admessuring 9800 5. et

s Plece of land adrmeasuring 1900 50. meters, and Bullding admeasuring

G52 5. meters

Plant and Machinary.
by E-awction through the service provider LINESTAR IMFOSYS PRIVATE LIMITED wia
Wisbsite wwwlsauctions. cain

Date and Time of Auction 12-3-2024. From 11.00 a.m. to 2.00 p.m.

Last Date for Submission of EMD| 10-3-2024
Inspection Date & Time | 3 3-2024 to 10-3-2D24
Details of assets | Reserve Earnest Money

v it : _| Price (Rs.) = Deposit [Rs.)
Sale of LPPL by adopting two methads simultanaously
ViIZ.
1) Tosell LPPL a3 a going concein 3,20,48,679/- 32,04,BEE/-
?!]T-::l sellall sssets c:-leF‘l, codlectivedy, asa ane black J-JIHFIE,ETEIF- HIrDﬂ,EEEf-
3) Tosell the assets of LPPLin fellowing Blocks
a) Piece of land admeasuring 2800 55, meters 1,68,68,250/- | 16,86,825/-
b] Piece of land admeasuring 1900 =q. meters and | 1,43,27,130/-  14,32,713/-
Bullding admeasuring 552 sq. meters
] Plant and Machineny E.53,500/- 85,350/

The EMD [Refundabkie) shall be payable by interested bidder thraugh
_hl EFT/RTGS/Demand Draft on or before 3-3-2024 in the Bank Account mentionad below.

| 3974002100020253
LALIT POLYESTER PRIVATE LIMITED IN LIQUIDATION

| I-’Ll?-I'J.l"l.B NFI.T IOMAL EIv.l"-P-I-H

| 115/1 ANANT KRUPA SOCIETY, KOTHRUD, PUNE -411038
PLIMBOES27T400

Account Mumber
E-l_*nl,-l'iq:iur',' M amae |
Bank Mamea

Bra

I:.hlhml: ﬁ.hmrrl 93?3&99?13 Emuail - aglﬂ_m_ﬁ@imm. E auction ';.i:'r'.rll,.:_
provider ar J{l.l_'|_|:l Anil Seetaram Vaidya , the Ligquidator (Email ID
anifvaidyalBi@pmail.com)

Anil 5eataram Vaidya

Liguidator of Lalit Polyester Private limited (In Liquidation)
IBBI Reg. Mo: IBBI/IPA-O0Z/IP-NDO0O0GT f2017-18/10145

Place: Pune
Date: 17-2-2024

POSTAL BALLOT NOTICE TO MEMEERS

Motice is hereby given pursuant fo the provisions of Section 108, 110 and other applicable
provisians af the Companies Acl 2013, (e “AcT) i any, read tagether with the Companies
(Management and Admiréstration) Rules, 2014 {incleding any statutory modification of re-
enactmant thereol for the time being m force) | Ragulation 44 of the Sacunties and Exchange
Board of India {Listing Obligations and Discosure Requrements] Regulations, 2005 [SEEI
LOOR'), Sacretarial Standard on Genaral Meelings issued by The Instifute of Company
cacretaies of India ('55-Z), as amended, read with General Circular Mos. 1472020, 1772020
22 A02022 and 02023 datad Apdl 8, 2020, Aprl 13, 2020, May 5, 2022 Decamber 28,
2022 and Seplember 25, 2023 respeclively. issued by Minisiry of Corporate Affairs {collectively
rafarrad as the 'MCA Circular) that the Company is seeking the spproval of Members for the
h:ulll:mng matiers through Postal Ballot including voling by E:&n::n:nnx, mears.

[ 5r, Mo | Description of Resoletions

1 | Re-appontment of Mr. Nikhil Bhatia [DIN:00414281) as an Independent Director

2 | Remunaration of Mr. MLC. Tahilvani [DIN: 01423084) a5 Managing Deactor.

4. Voting period commences from Sunday, February 18, 2024 at 5.00 am (IST) and ends

In complarce with Regulstion 24 of Securities and Exchange Board of India (Listing Obligations
and Disclosure Reguirements) Requiatiors, 2015 as amendad from feme o time and pursuant
to the provisions of Section 108 of the Act raad with the Comganiez (Management and
Administration) Rules, 2014, the Company has made an amangement with National Sacurilies
Depository Ltd (WSDL) for facilitating e-wotng for the Members 1o cast their voles electonically.
The defailed procaguelinstructions far e-voting forms part of the Postal Ballot Mofice,

The Membars are heraby notified that:

a. Pursuant o MCA Circulars the Company has sent te electroms copies of Postal Balat
Mofice along with Explanstory Stetement on Friday, February 16, 2024 fo all Members of
{he Compary who have registenad their e-mail address with the Company (in respect of
shares held in physical frm) or wilh the Depostones (in respect of shares held in ekeclronic
forrn) whose names agpear in the Company's Register of Members/Statermant of benaficial
ownership maintained by the Deposiories, i.e, Mational Securities Deposilory Limited {NSDL')
and Ceniral Depository Services (India) Limited (COSLY a5 on the close of business hours
on Friday, Fabruary 9, 2024 (cul off data). The Pastal Ballet Motee alongwith the Explanatary
Slatement | alzo available on the website of the Company, weswClorbes oodnd and on the
websita of the NSDL at hitps-iwww avaling.nsdl com!

b. The Company has appainted Mr. Omikar Dindarkar (Carlificate of Practice Mo, 24580), failing
him Ms, Deepdi Kulkami (Cedificate of Praciice No, 22502), Designgled Pariners of
We. MMJB & Associates LLP, Praclicng Company Sacratades, as the Scrutinazer for
conducting the Posial Bafiot and E-Voling in a fair and fransparent manner

. The cui-off date (record dele} as on which the woding nghls of the members shall be reckoned
i Friday, February 9, 2024 & person who is not a membear as on the record date should
freal Shis Mobce for information purposes oaly

on Monday, March 18, 2024 at 5.00 pm (5T} (both days inclusive). The E-vating Platform
will bie disabled at 5.00 pm [15T) on Manday, Marchi8, 2024 by NSOL.
. Physical copies of Postal Ballot Motice, Baliot Foern and pre-paid businass reply arvelopes
are nof baing sent 1o Members for this Postal Baliol,
f Members holding shares in physical mode and whose emall 1Ds ase nol registared,
are requested fo register their email 1D with Regisirar & Share Transfer Agents, Link Intime
India Private Limilad [RTA) at esg-unil@icplindia.co.in of the Company al
investor relations@forbes.coin; by sending a duly signed Form ISR-1 menticning their Mams
as reqistared with the BTA, address, email 1D, mobide rumber, salf-altested copy of PAN,
DPIDAhient 1D or Folio Mumber and numbser of shares held. Shareholders holding shares in
dematerizized mode are reguestad o reqsterupdate (heir amail address with the relavand
Depository Parlicipants,
In case of any guenas’ grisvances connechad with the Posia Ballol may be addressed o
Ihe undarsigned al investorrelabons@iorbes co.n; or contact af tha talephona no. +91 6135
8900 or may wiie io the Company al the registered affice of the Company or Regisirar &
Shane Transfer Apents, Link Intime India Private Limited (Unit Forbes & Company Limited),
C-101, 15t Floor, 247 Park, Lal Bahadur Shasti Marg, Vikheali {west), Mumbai 400 D83
mentioning their folid OP 1D and Client 1D Mo
h. The regults of the postal bafiot will be arnounced within the permitted time. The said results
along wilh the Scrulinizer's Repar will be infimated 1o the BSE Limited within the permitiad
fime and sha® be displaved on the websitz of the Company, Le. waww.forbes.coinfand on
the wabsite of NSDL, viz., wwaevating nedl comd

Registersd Office:
Forbes' Bulldng, Charanjit Ras Marg,

Fort, Mumbai 400 001,

{.[]

By Order af the Boand
For Forbes & Company Limitad
Sdi-

Place: Mumbai Rupa Khanna

Date: Fabruary 16, 2023 Company Secretary and Compliance Officer

"FORM HNO. URC-2"
ADVERTISEMENT GIVING NOTICE ABOUT REGISTRATION UNDER PART | OF
CHAPTER X¥I|
[FURSLIAMT TO SECTIOM 374(b) OF THE COMPANIES ACT, 2013 AND RIULE 4(1) OF
THE COMPAMIES (ALITHORISED TO REGISTER] RULES, 2014£]

1. NOTICE 15 HEREBY GIVEN THAT IN PURSUANCE OF SUB-SECTION (2) OF SECTION |
366 OF THE COMPAMIES ACT, 2013 AM APPLICATION 1S PROPOSED TO BE MADE l
AFTER 15 (FIFTEEN) DAYS HEREQF BUT BEFORE THE EXPIRY OF 30 (THIRTY) DAYS §
HEREIN AFTER T THE REGISTRAR AT MLUMEBAI THAT “INSOMMIE MEDIA AND
GCONTENT SERVICES LLP". ALIMITED LIABILITY PARTHERSHIP MAY BE REGISTERED |
UMDER PART | OF CHAPTER-XX| OF THE COMPANIES ACT, 2015, AS A COMPANY |
LIMITED BY SHARES.

2 THE PRINCIPAL QBRJIECTS OF THE COMODPANY ARE AS FOLLOWS; I
T carry oo the businass of engaged in onginating, devalopirg ard producing commercial |
feature films, brogdcastng, {elecasting, redaying, transmétting, content devaloping, animation |
! graphics | sound effects, distibuling, Release or running any viden, aadio, voice, over |
Iebevision, radio, infermed, felecom or any ofther media, Video on Demand or any mhnrli
services, And carry on (he Business ol idemifcation of senpl (Seripl anatysis) Praject glanning |
(Pre=Produclion) Execulion of Produchon and Post Production aclivilies of deals with all kinds !.
of services,
i To carry on buginess as distribwlors, boyess, sellers, merchanls asnd dealers . in 1
cingmalagraph fBms, records, lapes and apgarabus for recarding or repraducing sighils and |
sounds and all rights 1o praduce, digiribule o exhibil any performance, enlerlainmeant or avent |
by mveans of films, records or such other apparaius. |
. Ta eslablish, purchase, Lake on lease or hre or othersyise acquire and rraeniain and 1o sell |
give on lease or hire sludios, laboraborias, cinemas, peclure places, halls, thesires, «3c for |
production, processing and prinbng of tilms.
e Teecaarry onin Indi or oubside India or elsewhens (he business o present, produce, arrange |
manage, organize, conducl, sponsor, compose, edil, plan, degign, exhibil demonsirate, |
prormate, operate, participate, collaborate and run al national and ernational kbvel all sorls |
of shows and madeling, films, programmes of song, music, dance, film stas, pop star, TA |
channels, entertainment wab-sites and for the purposa o engage, book or hire artists, |
authors, story writers, muskcians, models, performere, and other persons and agenceas.
v The business of iasuing of granting licence i respect of llerary, dramatic, rusical and |
arfistc works incorporated in a cinematograph fim or sound recarding shall be carried outonly |
through a copyright duly reglsterad under saction 33 of tha Act. To apply for. punchase or |
oihenwise acquire any designs, trademarks, patants, patent righle or inventions, cooyright or |
secrat processes and to grant beencas for the usa tharecf.
wl. To carmy out permission and licensing activities, In respect of copymghted sound re-znrd-"gs.
and audic-visuals (cinematograph filma), in digital, mobde, mermsat and other new media and |
modes, both present and future, in India and ovarseas; and. to thet end, 10 acguine or procura [
on hcense or ransfer or mandate or any other basis, the copyrights togather with ancitary & |
imcifantal ights and intarasis therato, from mambers — axcepting that the Company shall not §
function as a registersd copyright society under Copyright Act and shall not engage in |
ensing of publc performance and bromdaeasting
vil. Tocarry on businass as “Intellactual Proparty Rights" shall mean and include any and all |
rights in the Film, slory, screenplay. content, music, lyrics. negatives, posidivas and olher |
materials in respect of the Film ar publicity matenials or other paraphemalia of the Film for the |
Teriory including but nat limited i all intellechsal propery righls associaled therewith and |
mcheding all odher dghts altached or thal may be hereafler altachead to fhe Film or any |
componen] of olher paraghernalia of he Fim 1o be exploiled in the Terrilory and pabents
Irademanks., sefvice marks, lrade names, regislerad dessgns, copyrighls, fghts of pivacy and |
publicaty; and ather formns of imMeliectual . confidential, any other protecied righls or assets, and |
any hcenses and germission i connaction thesswith, in esch and any pant of the Territary and f
whether or not registared or registrable and for the full period therecd, and all extensions and |
ranawals thareof. and &l applications for regisiration in conmaction with the foregong, |
howsver spacifically excheding Derivative Rights and Exploitation Rights;
will. T protect. safaguard and defend the copyrights and inteflactual progarty rights in the |
works, through enforcemant, liligation, begal proceeding, anti-pirscy action, education, |
coordination with government agencies and other expadiant measures, against flagal usage |
and infringemeant, and, for this purpose, to ba a confribating member andior affliate of |
sopyright enforcement or anti-piracy instiulionsbodas,
x. To provide on such ierme &5 may seem axpadient &ll or any of the managemant. |
secratarial, adverlising, publicily, accountancy, merchandising, personad and social facilities |
and servicas required or usad in connaction with their professional engagements by artistas |
and others engaged in theatrical, film, radio, televisicn enertainment or sporting activities |
¥. To carry on the businass of buyng. purchasing or olherwiza acquire any immovable or |
movable property of 28 kinds and descripgdion and right. tile and interast therein and to camy on ||
the barsingss of renting, lettng or other siméar arrangaments of immovable and moveable |
properties including but Aot Emiled {0 aquipment of 28 kinds and descrigdion, axhibiding and |r
digiribuling cinematographic flms, television ilms, video flms and acquire or Seling righls -r
Fi=resin
wi, To act as mamdactunars, distiibutors, purchasars and sellers of all kinds of fms and fo |
produce and disirbade motion piclums and to act as distritadors and exhibiters of motion |
piciu pEs procucid by ofFer cormganiag |
3. A copy of the draft memorandum and arficle of association of the proposed company may |
b mspechad af the office ol 12th Floar, 1216, B & C Wng, G Block, One BEKC Bandra Kurla
Complex, Bardda East, Mumbai - 400051, Maharashira, Endia, onworking day belween 10,00
AN 12 .00 P8, |
4. Motice s horeby given thal any person obijecting io this application may communicaie their |
chjecis inowriting to the regisirar af Central Registration Cenbre (CRE), Indian Instdule of
Conporabe ATairs (IICA), Flol Mo, 8. T, B, Sechor 5, IMT Manegar, Disbricl Gurgaon (Hargana)
Fin Code- 122050, wilhin 21 [Twenty-0One) days from the date of publication of this Molice
with a copy 1o the Coenpany al its registered office. i
Far and an Behalf af |
INSOMMLA MEDIA AND CONTENT SERVICES LLP E
Sdi-
MR VISHAL GURNANI |
(Desigrated Fariner) |
(DPIN: DE2325T2T) |

Flace: Mumbai
Datad: 180272024

VIKSIT ENGINEERING LIMITED
CIN : L99999MH1983PLC029321

L}
\il - I Regd. Off.: Rioom Mo, 1-2, Kapadia Chambers,
 EW | 51 Bharuch Stroet, Masiid Bunder (E}, Mumbai {MH.) - 400009,

NOTICE OF 1st/2023-24 EXTRA-ORDINARY GENERAL MEETING

(EGM), E-VOTING INFORMATION AND BOOK CLOSURE

MOTICE ishereby given that the 1st2023-24 Exira-Ordinary General Meeting ("EGM of the
Company ks schaduled to hald on Friday, 8" March, 2024 at 04:00 p.m. (15T at Registarad
Offica of the Company at Room Mo, 1-2, Kapadia Chambers, 51, Bharuch Streef, Masiid

Bunder (E), Mumial, MH- 400003 fotransact the businesses as setoutin the MNotice of EGM,
Molice of EGM has already been dispatched to the Members (Equity Sharsholders) of the
CC-’I'I|'.IHI'I}'-B|1|'IEIFTEQiE-|EI'E':i gddressesiemal addresses

Pursuant to the provisions of Saction 108 and other applicable provissons, If any, of the
Companies Act, 2013 read with Rules made thereunder and Requiation 44 of Securilies
and Exchange Bosrd of Indiz (Listing Obligations and Disclosure Requirements)
Reguiations, 2015 the Company is pleased to provide e=voting faclity for its members o
gnable them to cast thair voles on the resclulions praposad to be fransacied inthe EGM by
electronic means, The Company has engaged the senices of Central Depository Services
[IndEa) Limited (COSL) as the agency to provide e-voling facity. The members may cast
their vole elactronically through electronic voting system of CDSL at
W -E"'.'[':'.II1!:'|II"I[1I.Z-|.IITII

The e-voting period shall commence on Teesday, 5° March, 2024 {8:00 a.m.) and ends on
Thursday, T March, 2024 (5:00 p.m.). The e-vating module shall be disabled by COSL for
voding thereafter

Members holding shares edther in physical form or in dermaterialized form, as on cut-off
date (record date) of 1° March, 2024, shall be entitled to cas! their vote, The voting rights of
Members shall be in proportion to their shares of the paid up Equity share capital of the
Company as on cut-off date,

Wotice of the EGM may be downloaded from CLSL website weaw evolingindia.com. In
case of any grievance with respect to e-woting, you may contact Mr. Rakesh Dalvi,
Sr. Manages, (CDSL,) Central Depository Servicas {India) Limited, A Wing, 25" Floor,
Marathon Fulurex, Mafatlal Mill Compounds, N M Joshi Marg, Lower Farel (East),
Mumbai - 400013 or send an email to helpdesk evoting@cdslindia.com or call on
[22-23053542/4 3. Members may also write 1o the Company at investor viksidi@livahoo.in
or the Registerad Office Address.

Any person who acguires share of the Company and becormes a member of the Company
after dispatch of Motice of EGM and holding shares as of the cut-off date Le. 1" March, 20124,
may obtain the login 1D and password by sending a request alinvestor_viksiti@yahoe.in or
helpdesk evolingi@cdslindia.com

The detailed procadure for valing through alectronic means is provided in the Natice of
EGM, which has been dispatched to the members and is also available at the website of
the Company www. viskilin website of the Stock Exchange ie. BSE Limided at
winw beeindia com and on the website of Central Daposilory Servicas (India) Limitad
("COSL") at www evobngindia.com,

MWOTICE iz also hereby given that pursuant to Section 31 and otherapplicable provisions, if
any, of the Cormpanies Act 2013 read with Rules made thersunder and Regulation 42 of
SEBI (LODR) Regulabions, 2015 that the Reqister of Members and Share Transfer Books
of the Company will remain closed from Saberday, 2% March, 2024 to Friday, 8° March, 2024
(both days inclusive) for the purpose of taking record of Membars on the date of Extra-
ardinary General Meeting

The facility of voting, through ballot paper, will also be made available at the EGM and the
members atlending the EGM who have nol already cast thesr vates by ramale e-voling
shall be able to exercise their nght at the EGM throwgh ballot paper. Members who have
cast thelr voles by remote a-voting prior to-the EGM may attend the EGM but shall not be

antitlad to cast their vates again For Viksit Engineering Limited
(Company Under Corporate Insolvency Resofution Process)
Sdl-

Dinesh Kumar Deora
Resolution Professional
(IBBI Reg. No. IBENIPA-D0Z/IP-NO0S5812020-21/13041)

Place : Mumbai
Date : 14" February, 2024

Companies Act, 2013.

(www.nseindia.com).

Mumbai. February 16, 2024

CRISIL LIMITED

Regd. Office: CRISIL House, Central Avenue,
400 076, CIN: LET120MH1987PLCO4 2363

Hiranandani Business Park, Powai, Mumbai -

CRISIL

An S&F Global Company

Tel.: D22-33423000; Fax: 022-33423001 ; Website: www.crisil.com; E-mail: investors@@erisil. com

EXTRACT OF FINANCIAL RESULTS FOR THE THREE MONTHS AND YEAR ENDED DECEMBER 31, 2023

5[. Particulars Euns ulldated
ik 3 Months | 3Months | Comespondng |  Year
ended ended 3 Morths ended
31-Dec-23 | 30-Sep-23 | 31-Dec-22 | 31-Dec-23
Audited | Unaudited | Audited Audited
(Refer (Refer (Refer
_ note 2) | note2) note 2)
| 1 | Revenue from operations 917.74| 73587 | B22. EE 3,130.52
2 _Nat Profit for the period before tax 278.81 200.31 EGT.EHJ E-ET.?G_
| 3 | Net Profit for the period after tax 210.12| 151.99 158.02 | 658.44
| 4 | Total Comprehensive Income for the period 224.71 175.83 | 223.02 | 746.24
[Comprising Profit for the period (after tax) '
: and Other Comprehensive Income (after tax)] _ :
| 5 | Equity Share Capital 7.31 7.3 | 73| 73
| & | Other equity 2,181.85
7 | Earnings Per Share (of T 1/- each) -
Quarterly numbers are not annualised _
Basic 28.74| 2079 2163 90.08
| Diluted 2873 20.78 | 21.62| 80.07
Notes:

(¥ in Crores)
Etandalune I
Year EMnnths 3Hm1:hs Comesponding Year Year
ended ended ended 3 Months ended ended
| ended |
WDec22 | 31-Dec23 30-Sep23 | 31-Dec22 | 31Dec23 | 31-Dec22 |
Audited | Audited Unaudited = Audited | Audited = Audited |
(Rafer (Rafer - | {Refer (Refer (Refer
FH:IIZEE:I | nntu!] | note ) note2) nntn!]
2.768.72 | 437.85 408.31|  380.23| 1,628.36 | 1444.12]
742,40 | 25365 16448|  12812| 763.38 441.86
56439 | 23106 13459  109.80| 668.28 370.51
52117 || 24773 17850 12626 76840 34820
7| ot 731 731 731 731
1,784.67 | ' | 1 1,482.51| 1,063.07 |
7731|| 3160) 1841 1503 9142, 5075
7726/ 3160 1841 1502 9141 5072

1 The consclidated and standalone financials results for the three months and year ended December 31, 2023 were reviewed by the Audit Committee and
subsequently approved by the Board of Directors of the Company at its meeting held on February 16, 2024. The financial results have been prepared in accordance
with the applicable accounting standards, as nofified under the Companies (Indian Accounting Standards) Rules, 2015 and as specified in Section 133 of the

2 In compliance with Regulation 33 of the Securities and Exchange Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015, an audit of
these results has been carried out by the Statutory Auditors of the Company.

The figures of the three months ended December 31, 2023 and December 31, 2022 are the balancing figures between audited figures of the full year ended
December 31, 2023 and December 31, 2022 and unaudited published year to date figures up to the period ended September 30 of the respective years.

3 The above is an extract of the detailed format of quarter ended Financial Results filed with the Stock Exchanges. The full format of the quarter ended
Financial Results are available on www.crisil.com and also on the websites of BSE Limited (www.bseindia.com) and Mational Stock Exchange of India Limited

For and on behalf of the Board of Directors of CRISIL Limited

Amish Mehta
Managing Director and Chief Executive Officer
DIN : 00046254
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